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APPLICATION NO.:

. Applicant(s) Respondent (s)

Advocate for Ai)}ilicant (s) - ~ Advocate for Respondent (s)

' NOTES OF THE REGISTRY | - OBDERSOF THE TRIBUNAL

OA No.458/2006.

23 05.2007.

Mr. Amit Nath Mathur counsel for the applicant.
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I.ea.rned Counsel for the respondents - suhmits
that the applicant has failed in the examination.

As such, no gr:.eva.nce is left. Accordingly, the
OA has . become :.nfructuous and the same is.

~ \-! » : dismissed. No costs. _
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